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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 23.04.2019 (TUESDAY) 

Court II 

10: 30 AM 

 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 160 of  

2019 

Cholamandalam Investment & 

Finance Company Ltd. 

Vs. 

R. Venkatakrishnan 

 

Avinash Kumar  

2.  Comp. App. (AT) 

No.23 of 2019 

 
 

Pramod Kumar Goil 

Vs. 

Shree Bihari Forgings Pvt Ltd & 

Ors. 

Harish Gaur  Niyat Kohli (R-

2) 

 

For Hearing 

3.  Comp. App. (AT) 

(Ins) No. 188 of 

2019 

Peter Johnson John 

Vs. 

KEC International Ltd. 

 

P. Jegan Shakunt 

Saumitra  

4.  Comp. App (AT) 

(Ins) No. 204 of 

2019 

P.Vijay Kumar 

Vs. 

Priya Trading Company & Ors. 

 

R.V. Yogesh Sangram 
Patnayak-R1 

5.  Comp. App. 

(AT)  

No. 20 of 2018 

 

M/s. Hyderabad Pollution Controls 

Ltd. &Ors. 

Vs. 

S. Radhakrishnan&Anr. 

 

Saurabh Jain S.V. Rama 

Krishna 

6.  Comp. App. (AT) 

No. 326 of 2018 
C.J. George & Ors. 

Vs. 

Synthite Industries Ltd. 

 

A Karthik Goutham 

Shivshankar 

7.  Comp. App. (AT) 

No. 352 of 2018 

 

 

Regional Director, Southern 

Region, MCA, Chennai & Anr. 

Vs. 

Real Image LLP, Chennai & 

Anr. 

 

Ripu Daman Bhardwaj Gautam  

Shivshankar-

R1&R2 

8.  Comp. App. (AT) 

No. 380 of 2018 

 

Shri Lalit Aggarwal 

Vs. 

Shree Bihari Forgings Pvt. Ltd. 

& Ors. 

Karan Luthra Mukesh Rajput 
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02: 00 PM 

 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member(Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

 

For Hearing (Part Heard) 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 235 of 2018 

 

Tirumala Infrabuild Pvt. Ltd. &Ors. 

Vs. 

IDIO Construction & Industries 

(India) Ltd. &Ors. 

Nilanjan Chatterjee Shankar Dayal 

Singh-R16 

 

 

Copy to: - 

1. Notice Board         By Order 

2. Reception               -sd/- 

3. Record File                        

4. Website: www.nclat.nic.in      Registrar 

http://www.nclat.nic.in/

